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THE MINISTER OF STATE IN 
THE MINISTRY OF HOME A}<'r'AIRS 
(SHRI VIDYA CHARAN SHUKLA): 
(a) and (b). Acording to informa-
tion received from the State Govern-
ment, some Reports had appf'1red in 
the "Rishwat", published from 
Banda, referrinl~ to a Member cf 
Parliament. 

(c) Facts are being ascertained 
from the State Government. 

Raids by Sankrak Party 

4578. SHRI P. RAMAMURTI: 
SHRI K. ANIRUDHAN: 
SHRIMATI SUSEELA GO-

PALAN: 
SHRI MOHAMMAD ISMAIL: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government are aware 
that a "Sankrak Party" has started 
organising raids and dacoities in 
border areas of Tripura for more 
than a year; 

(b) if so, the number of raiders 
arrested up till now and number of 
raiders cOIl/Victed; 

(c) to which political party th,' 
leader of these raiders belong; and 

(d) the reasons for organisin~ 
these raids? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDY A CHARAN SHUKLA): 
(a) to (d). Infonnation is heing col-
lected and will be laid on the Table 
of the House in due course. 
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GaDdhi Centenary Celebrations 
458l. SHRI SRADHAKAH. SUPA-

KAR: Will the Minister of F..Dl;CA-
!'ION AND YOUTH SERVICES be 
pleased to state: 

(a) tile countries where arrallge-
ments for the celebrations vI Gandhi 
Centenary were made at the initia-
tive of Government; and 

(b) the total expenditure incurred 
for this purpose? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. 
V.K.R.V. RAO): (a) In 93 countries. 

(b) An expenditure of Rs. 13.'i5 
lakhs has so far been incurred for 
this purpose from Government grants. 
The concerned organizations in the 
foreign countries have also incurred 
expenditure from out of their own 
funds. 
Demand for curb on Powers 01 

President regardlnr Dissolution 01 
Lok Sabha 
4582. SHRI YASHPAL SINGH: 

SHRI N. R. LASKAR: 
SHRI CHENGALRAYA NAI-

DU: . 
SHRI J. B. SINGH: 
SHRI DHANDAPANI· 
SHRI R. BARUA: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether leaders of Opposition 
are demanding a curb on the powers 
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of the President, especially in the 
matter of dissolution of Lok Sabha 
before completion of the normal 
period of five years; and 

(b) if so, the reaction of Govern-
ment to the demand? 

otr ~ \lTl'ii if ~ tn: It'fi {l'q'R' 

fwen 'l'4fu ~ orr'l';w:r~ ~ I W-a-If 
~, 10 + 2 + 3 If~ qq-.wtT 
~f.:rr 'fTf~--~, i!i1f~ ~ ;:-r.rt 
if, ~ qF<ff"4fd41 otr ~, ~ 
~ ~ ~~"I~, fmn 
JlfTIl''ttr ~ fuwfur '1ft tflfi ~ em: tn: 

THE MIN.lSTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA): 
(a) Government have sc;en Press re- fwen otr ~,!('f 'fI1T0if '1ft ~r 'lit 
ports of views expressed in this ;\- -:::.. f 
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plating any amendment of the rele-
vant provisions of the Constitution. 
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( iT) 'fill ~ ~ it ~ ~a- Seizure of Ammunition from Naga 
Contractor In Imphal 
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4584. SHRI B. K. DASCHOW-
DHURY: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether some grenades. deto-
nators, rifles and other live-ammuni-
tion were seized by Manipur Rifles 
Party from a Nilga contractor in 
Imphal; 

(b) if so, the details thereof. and 
(c) whether any arrests were inade 

in the matter and action taken by' 
Government in regard thereto? • 




